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DISCLAIMER

The Free Press Journal does not vouch
for the authenticity or veracity of the
claims made in any advertisement
published in this newspaper. Readers are
advised to make their own inquiries or
seek expert advice before acting on such
advertisements.

The printer, publisher, editor and the
proprietors of the Free Press Journal
Group of newspapers / Indian National
Press (B) Pvt. Ltd., cannot be held liable
in any civil or criminal court of law or
tribunal within India or abroad for any
alleged misleading or defamatory
content or claim contained in any
advertisement  published in this
newspaper or uploaded in the epaper on
the official website. The liability is solely
that of the advertiser in which The Free
Press Journal/ Indian National Press (B)
Pvt. Ltd., has no role to play.
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POSSESSION NOTICE (For Immovable Property) Appendix IV[Rule-8 (1)]

Whereas, the Authorised Officer of Central Bank of India, SION Branch under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 and in exercise of powers conferred under Section 13 (2) and 13
(12) read with the Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a
demand notice dated:11.06.2026 calling upon the borrower M/s Balaji Embroidery
(Partner 1 : Mr.Prakash G kurani , Partner 2:Mrs. Kavitha G Kurani .Partner
3:Mr.Harish G.Kurani and Mr.Gulabrai Kurani (Mortgagor /Guarantor) ) to repay
the amount mentioned in the notice being ¥ 97104731.25 (Rupees Nine Crores
Seventy One Lakhs Four thousand Seven hundred and thirty one Rupees and
twenty five paisa only) only (which represents the principal plus interest due as on
the Dt.11.06.2026.), plus interest and other charges from Dt:11.06.2026 till date
within 60 days from the date of receipt of the said notice.

The borrower having failed to pay the entire dues of the Bank, notice is hereby given
to the borrower, the guarantor and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred
on him/her under section 13 (4) of the said act, read with Rule 8 of the Security

www.freepressjournalin

FINANCE BANK LIMITED

Scheduled Commercial Bank)
(CIN:L36911RJ1996PLC011381)

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE (For Immovable Property)
Whereas, The undersigned being the Authorized Officer of the AU Small Finance
Bank Limited (A Scheduled Commercial Bank) under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54
of 2002)] and in exercise of Powers conferred under Section 13 (12) read with [rule 3] of the
Security Interest (Enforcement) Rules, 2002, issued demand notice dated 20-Jun-26 calling
upon the Borrower Smt.Sangita Gangadhar Kanoje (Borrower), Gangadhar Bapurao
Kanoje (Co-Borrower), Shreyas Gangadhar Kanoje (Co-Borrower), (Loan Account No.
L9001071038462270) to repay the amount mentioned in the notices being is Rs.
40,97,224/- (Rs. Forty Lakh Ninety-Seven Thousand Two Hundred Twenty-Four Only)
awithin 60 days from the date of receipt of the said notice.

The borrower/co-borrower/mortgagor/guarantor having failed to repay the
amount, notice is hereby given to the borrower/mortgagor and the public in
general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him/her under Sub-section (4) of section
13 of Act read with Rule 8 of the Security Interest Enforcement Rules, 2002 on this the 21th
day of October of the year 2026.

The borrower/co-borrower/mortgagor/guarantor in particular and the public in
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Interest (Enforcement) Rule, 2002 on this.22.10.2026.

The borrower and the Guarantor in particular and the public in general are hereby
cautioned not to deal with the property and any dealing with the property will be

general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the AU Small Finance Bank Limited

: - A Scheduled C ial Bank) f t of Rs. 40,97,224/- (Rs. Forty Lakh
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the SARFAESI Act, in respect of time available, to redeem the secured assets.
Description of the immovable property:

Plot No:109, Laxmi Bhuvan ,Flat No.7 & 8, 3rd floor , Road No.24, Nr.SIES College,

Sion West, Mumbai -400022, Towards the North East - By Plot No:108, Towards the

South East-By Plot No:81, Towards the South West- By Plot No:110

Description of immovable properties
Property Situated At S No 7/12 , Plot No 31A , Mouja - Shegaon , Dist - Amaravati ,
Maharashtra, 444603 Admeasuring 1574 Sq.Ft., Owned by Gangadhar Bapurao
Kanoje, having four boundaries
East: Remaining Land Of Plot No 44, West: Road, North: Plot No 31B, South:

Sd/-,

. . Survey No 7
www.navshakti.co.in | |Date:22.10.2026 (Authorised Officer) | | Date : 21-October-2026 Y Authorised Officer FriuTa® AT
Place : Mumbai Mr.Nilesh Khatrikar, Chief Manager Place : Mumbai, Maharashtra AU Small Finance Bank Limited| | PR 392339 R i
ural Development(26-27).D T faera faRy gaee,mer
72 2020 JHS;2009;0818 o ShWheta Tgﬁthil i Doranéii’ Rancw m mm 6‘[ m
(] 472 2020 JHS/2020/1749 Dr. Sneh Sandhya, PHC Sarjamdih, Ranchi
Tare, Rifdsean féran va uRar wearur fRener 473 2020 JHS/2020/1774 Dr. Snehal Sinha, CHC Mandar, Ranchi ﬁiﬂlg r m
Iell 474 1988 JHS/1988/0004 Dr. Sudipta Ray, RIMS, RANCHI a-g Udlsd,
o ! 475 2012 JHS5/2012/1064 Dr. Sujata Kumari, ANGARA, RANCHI d d At il
ARSI T AT B fAfv= o o sl ¥ srgeifera st o1 faftear warierd (70 PIfe) & We | (276 2013 [ JHS/2013/1406 Dr. Usha Singh, Ranchi, RANCHI executiveengineerirri@gmail.com
IR AT SRTEAIRIT g IRT e avd §U RudTel / TaRed deai # uewefid fasam wra | aeiRr= ffdseaet @ advaar 9= | 477 2009 JHS/2009/0726 Dr. Vineeta Prasad, BERO, RANCHI qAfh— 1112 RS IRCIE feie:— 23.10.2026
TR B T | 478 2009 JHS§2009§0713 %r. Parr}kaj Klumar, RH Mhark;dar, Ranﬁhki) - / - -1V
i ; F ot 479 2009 JHS/2009/0615 Dr. Md. Sarfraj Alam, RH Sahebganj, Sahebgang
et e | i e b A Sl v, i S P id s e e
i - r. Alok Ranjan, ajmahal, Sahebganj .
SL. [ Appointment | Unique ID / Name/Post/Facility 482 2009 JHS/2009/0873 Dr. Amit Kumar Singh, PHOOLBHANGA, SAHEBGANJ 1 & b ENJ - @
No. Year Gradation i d i 483 2015 THS/2015/1422 Dr. Amit Kumar Singh, APHC Phoolbagan, Sahebganj 1105 a7 15.10.2026 & gRT fta 35— fAfaeT sma=oT GGhll
318 2012 JHS/2012/1092 Dr. Seema Kumari, CHC Arki, Khunti 484 2015 JHS/2015/1511 Dr. Anish Kumar, PHC, Taljhri, Sahebganj .
g;g gggg j:gﬁggg;g%é Dll'.DShSobha szno, cﬂr%aﬂplﬂ'h;ﬁﬁl"lﬁﬁtl 485 5020 JHS/2020/1705 Dr. Anju L Mohan, CHC Udhwa, Sahebgan] 91 DMFT/MID/HAZARIBAG/F2-19/2026-27 PR No.-
r. Suman Kumari, , - ,RH, it, H : . . _ W&Tﬂ ﬁﬁa-l.
321[ 2009 | JHS/2009/0681 Dr. Ajay Kumar, Sadar Hospital, Koderma 1950 iﬂiﬁgéﬁ%cﬁé? r. Asaha 'ngllftt.?] ‘éﬁ"r?ag,‘"R%iﬁ.’RH'i\T, T 391955 Minor Irrigation (26-27).D &R i Eﬁ
g%g %gég mgﬁg%g%g«gg DrD/:-Sﬁgl}':e;usr:qnaf}alsz;&\l}\?k 'é%dsgmA 4883 2009 JHS/2009/0529 Dr. Av;dlesh Kurrljar Bf;]agat, PHC Rajmahal, Saaekl:ganj ATSTT & M Construction of High School Buchai, Tuiyo in
324 2012 JHS/2012/1189 Dr. Dinesh Kumar, PHC, Satgawan, Koderma 233 %8%% iﬂéﬁgﬁﬁggi’ orp %? E.rsus: Ku'\r{l';r,algﬁ,F;ggfl;gité’;f:lsgs:nje gl 04 Additional Class Rooms, Kitchen cum store room, Tea
325 2012 JHS/2012/1184 Dr. Diwakar Yadav, CHC, JAINAGAR, KODERMA 491 2015 JHS/2015/1473 Dr. Devendu Bose, CHC, Udhawa, Sahebgan] wall and other Miscellaneous work. Block- Barktha.
326 2015 JHS/2015/1457 Dr. Kamal Naryan Prasad, PHC, Jhumritilaiya, Koderma 792 2009 JHS/2009/0686 Dr. Hari Shankar Nag, FULBHANGA, SAHEBGANJ . . ? R ’
3271 2005 mgﬁgggﬁ)ggg Dt ManojKumar, Kodarma___ 493 2000 | JH5/2009/0531 Dr. Ira Anupma Soreng, RH Barhait, Sahebgan] District- Hazaribag @ R W Construction of 04
r. Munna Kumar Saw, ulwarya, Koderma 494 2 HS/2 74 Dr. Kalyan Kumar Saha, PHC Barheit, Sahebgan] i ;
32912009 | JHS/2009/0366 Dr. Parvin Kumar, Sadar Hospital, Koderma e Titpasios T Khaerfum Ryt SO Rajraahal Saneoan Additional Class Rooms, Kitchen cum store room,
ggg %835 mgggég%ggg S Er- RaJeDSEPKJR(aSrUDPuE%‘T\’\/iTPEF'I\I% é"hJTLV;//i\gR(QIHIg)S%ETRA'\(IAKODERMA 496 2009 JHS5/2009/0769 Dr. Kishori Mahto, TOPCHACHI, SAHEBGANJ Boundary wall and other Miscellaneous work in High
r. Ranjit Kumar, A ) 497 2009 JHS/2009/0687 Dr. Md. Shahid Murtaza, KHOTALKHOPAR, SAHEBGANJ : : ot
3322021 [ JHS/2021/1933 Br. Sachin Kumar, SAINT K SCHOOL, Koderma Tor 00— nraossioee Br. Morangan Mishra, Sadar Hospital, Sahebgan] School Buchai, Tuiyo, Block- Barkatha, District-
333 2009 JHS/2009/0563 Dr. Sandesh Kumar Gupta, APHC Pathaldiha, Koderma 299 2015 JHS/2015/1544 Dr. Preeti Nayan, SDH, Rajmahal, Sahebgan] Hazaribag aﬁ' S | 'gﬁ'q g’]’ﬁ JITad qg'rﬁ |
334 2015 JHS/2015/1663 Dr. Sanjay Kumar, PHC, Jainagar, Koderma, Koderma 500 2015 JHS/2015/1570 Dr. Ranjit Murmu, PHC, Patna, Sahebg anj A .
335 2013 JHS/2013/1248 Dr. Sharad Kumar Joshi, PHC, Markacho, Koderma, Koderma 501 2009 JHS/2009/0592 Dr. Roli Chandra, PHC Sahebganj sriuTe® AfPRar,
336 2009 JHS/2009/0717 Dr. Subir Kumar, PATHALDIHA, KODERMA 502 1990 JHS/1990/0047 Dr. Srinivas Prasad, BARHARWA, SAHEBGANJ g Riarg udsa,
337 2009 JHS/2009/0444 Dr. Ajay Kumar, PHC Manika, Latehar 503 1990 JH5/1990/0188 Dr. Sudeshwar Ohadar, SADAR HOSPITAL, SAHEBGAN]J . I SSETT |
338 2009 JHS/2009/0909 Dr. Alok Kumar, PHC Barwadih, Latehar 504 2012 JHS/2012/1185 Dr. Alok Kumar Srivastava, CHC, Ich agarh, Saraikela, Saraikela Kharsawa PR.NO.392355 Minor Irrigation(26-27):D
339 2009 JHS/2009/0423 Dr. Alok Kumar Choudhary, PHC Mahuadar, Latehar 505 2009 JHS/2009/0959 Dr. Anupma Abha Topno, PHC Saraikela, Saraikela Kharsawa
340 2009 JHS/2009/0815 Dr. Amersh Kumar, GARU, LATEHAR 506 1990 JHS/1990/0206 Dr. Balram Murmu, GAMHARIYA, Saraikela Kharsawa
341 2009 JHS/2009/0831 Dr. Archana, PHC Barwadih, Latehar 507 2015 JHS/2015/1485 Dr. Esther Nimisha, PHC, Chaoulibasa, Sara ikela Kharsawa PUBLIC NOTICE
gﬁ %gés Jﬂéﬁgééﬁég 5 JDI'- l/)\sthoké B/I-\LUPMHéTBH’ EATE_HLAIE . 508 2021 JHS;2021;1996 Dr. Laxmi Tudu, HARIBHAJA, Saraikela Kharsawa
r. Joy Peter Barla, ardoni, Latehar 509 2009 JH5/2009/0958 Dr. Manjusha Bhagat, PHC Kuchai, Saraikela Kharsawa NOTICE IS HEREBY GIVEN to the public at large that my clients, (1) Mrs.
344 2020 JHS/2020/1681 Dr. Kshitij Raj, PHC Chipadohar, Latehar 510 2015 JHS/2015/1575 Dr. Punam Kumari Munda, CHC, Rajnagar, Saraikela Kharsawa Vaishali Mehta and (2) Mr. Kalpesh Mehta gre the ozlvners of (an)d are
345 2015 JHS/2015/1534 Dr. Maheswaram, PHC, Chandwa, Latehar 511 2009 JHS/2009/0630 Dr. Raj Kumar Sharma, PHC Saraikela Kharsawan, Saraikela Kharsawa ; ; ) ’ - )
346 2009 | JHS5/2009/0430 Dr. Manoj Kumar Jha, PHC Barwadih, Latehar 512 2015 [ JHS/2015/1472 Dr. Reema Mahato, PHC, Rajnagar, Saraikela Kharsawa seized and possessed of or otherwise well and sufficiently entitled to Flat
347 2013 JHS/2013/1231 Dr. Matiur Rahman Ansari, Sadar Hospitl, Latehar 513 2023 JHS/2023/2155 Dr. Rohit Nath Kumar, CHC Chandil, Saraikela Kharsawa No. 4, A Wing, Bhagya Apartments, Bhardawadi Road, Andheri (West),
348 2009 JHS/2009/0878 Dr. Md. Mahfuz Alam, NAWAGARH, LATEHAR 514 2009 JHS/2009/0866 Dr. Santawana Baske, RAJNAGAR, Saraikela Kharsawa Mumbai-400058 (hereinafter referred to as “the said Flat’), under an
349 2009 JHS/2009/0425 Dr. Prabhas Ranjan, APHC Palhaiya, Latehar 515 2012 JHS/2012/1103 Dr. Santosh Kumar, ICCHAGARH, Saraikela Kharsawa Agreement for Sale dated 25 June 2007. The title documents pertaining to
350 2009 JHS/2009/0421 Dr. Pradeep Prasad, APHC Herhunj, Latehar 516 2020 JHS/2020/1841 Dr. Sharon Hitisunder Murmoo, PHC SINI, Saraikela Kharsawa the said Flat include an original Agreement for Sale dated 5 October 1980
351 2012 JHS/2012/1170 Dr. Prakash Baraik, PHC, Loharsi, Latehar 517 2012 JHS/2012/1111 Dr. Shashi Bhushan Kumar, C INNI, Saraikela Kharsawa g 9 : i
352 2015 JHS/2015/1657 Dr. Prakash Kumar, PHC, Manika, Latehar 518 2020 JHS/2020/1707 Dr. Shireen Naaz, CHC, Gamhariya, Sarikela, Saraikela Kharsawa executed between (1) Chamanlal Ramsa_ran Oberoi, (2) Mad_anlal
353 2009 JHS/2009/0431 Dr. Rakesh Kumar, APHC Chipadohar, Latehar 519 2013 JHS/2013/1369 | Dr. Shyam Soren, CHC, Rajnagar, Saraikela Kharsawan, Saraikela Kharsawa Ramsaran Oberoi and (3) Bhagwanti Ramsaran Oberoi, as
354 2009 JHS/2009/0440 Dr. Rakesh Kumar, APHC Murup, Latehar 520 2015 JHS/2015/1623 Dr. Vishal Kumar Singh, RAINAGAR, Saraikela Kharsawa Builders/Vendors, and Shri Rasiklal Kantilal Mehta, as Purchaser,
ggg %ggg mgﬁggg%gz‘; DS- R;ﬂh?d'rnakuﬂ Pgﬁ %adar, Ll_attert]ar 521 2020 JHS/2020/1840 Dr. Akash Bhengra, LACHRAGARH, SIMDEGA which forms part of the chain of title documents and has been lost and is
r. Sahid Hassan, aru, Latehar 522 2009 JHS/2009/0755 Dr. Anil Kumar Choudhary, PHC Kurdeg, Simdega e dili
357 2009 JH5/2009/0844 Dr. Sanjay Kumar, PHC Barwadih, Latehar 573 2009 JHS§2009;0509 Dr. Arafat Ahmad, PHC 'IYhetaitangar,gSimdegag Rrese”“y “Otgrackei.b'e dgst_ne diligent efforts to '°°atithe Sa_meh- .
358 2023 [ IHS/2023/2128 Dr. Shreshkar Anand, BARIVATU, Latehar 524 2009 | JH5/2009/0677 Dr. Khatibur Rahman, BANO , SIMDEGA ny person, bank; financial institution, company or other entity having any
359 2023 JHS/2023/2131 Dr. Suraj Oraon, JERUA, Latehar 525 2015 JHS/2015/1548 Dr. Krishna Kant Nirala, PHC, Kurdeg, Simdega, Simdega claim, right, title, interest, share, demand, charge, lien, mortgage,
360 2009 JHS/2009/0383 Dr. Amir Kazmi, APHC Makka, Lohardaga 526 2009 JHS/2009/0662 Dr. Md. Tabrej Alam, CHC Office, Simdega encumbrance or objection of whatsoever nature in respect of the said Flat,
gg% %g(l); j:gﬁgéé%égg Dr. AnsrlmjumKan ChaPnd;?'th%cKliaer:O' I&Ohaerﬁgaé Lohardaga 527 2009 JHS§2009§0737 Dr. PriyalReshm?‘ Baxla, KOLlEkE)iERA, Sll\dllDEGA or any part thereof, by way of sale, agreement, inheritance, succession,
r. Kumar Pratish, andra, Lohardaga 528 2015 JHS/2015/1425 Dr. Saloni Sinha, PHC, Kolebira, Simdega i i i i i
363 2015 JHS/2015/1601 Br. Mrinal Kunj, PHC, Mango, Lohardaga, Lohardaga 529 2009 [JHS/2009/0458 Dr. Shipra Rani Paul, PHC Jaldegs, Simdoga gift morltg.ag.e’ lien, Cr;arfgtﬁ' p"fssessfg” or ."th&“"”se’ or htaf"'"g ‘i“sg"%o;
364 2009 JHS/2009/0796 Dr. Nilofer Ahmad, SADAR HOSPITAL, LOHARDAGA 530 2009 JHS/2009/0846 Dr. Tapan Kumar, LACHRAGARH, SIMDEGA orany claim In respect of the atoresaic original Agreement for Sale cated
365 2009 JHS/2009/0996 Dr. Nirupama Topno, CHC, Kuru, Lohardaga, Lohardaga 531 2009 JHS/2009/0760 Dr. Uday Prakash, THETHAITANGAR, SIMDEGA October 1980, is hereby required to intimate the same in writing, along with
366 2012 JHS/2012/1179 Dr. Nutan Bala Lakra, SENHA, LOHARDAGA 532 2020 JHS/2020/1696 Dr. Shristi Shikha, CHC Bano, Simdega supporting documentary evidence, to the undersigned within 14 (fourteen)
gg; %883 mgﬁggg;gggg . DPr. P(ansv Kumar, Elﬁgcojﬁice' Loraf:daga 533 2020 JH5;2020§1687 Dr. Sudhanshu Saurabh, CHC Bano, Simdega days from the date of publication of this notice, failing which any such
r. Pravin Narsariya, owang, Lohardaga 534 2012 JHS/2012/1036 Dr. Aditya Kumar Jha, SADAR HOSPITAL, West Singhbhum i iecti ith i i i
369 2015 JHS/2015/1643 Dr. Vinod Surin, SNEHA, LOHARDAGA 535 2000 JHS/2000/0344 Dr. Ajay Kr. grasad, PHC, Kumardungi, Chaibasa, Wes% Singhbhum clallrfps (t)-r objectlons‘shall be (ie&;ltthWIth I-z ?:(Itc:)rgalrrce with :jaw, ?hndtt)he.tltlef
370 2009 JHS/2009/0382 Dr. Anurag Sriwastwa, Sadar Hospital Pakur 536 2009 JHS/2009/0754 Dr. Ajay Kumar, CHC Bandhgaon, West Singhbhum veriiication process In respect ot the said lat shall proceed on the basis o
371 2009 JHS/2009/0785 Dr. Dashrath Murmu, PAKURIVA , PAKUR 537 2009 JHS/2009/0891 Dr. Anupama Hans, CHAKRADHARPUR, West Singhbhum the documents and information available.
372 2015 JHS/2015/1518 Dr. Madiha Shadah, PHC, Littipara, Pakur 538 2009 JHS/2009/0845 Dr. Ashok Kumar, CHC Junglehat, West Singhbhum Pl - Mumbai
373 2009 JHS/2009/0506 Br. Manish Kumar Sinha, SADAR HOSPITAL, PAKUR 539 2012 JH5/2012/1045 Dr. Avinash Kumar, MAJHGAON, West Singhbhum ace: umboal
374 2015 JHS/2015/1549 Br. Manish Kumar Sinha, D5, Sadar Hospital, Pakur 540 2009 | JH5/2009/0887 Br. Bijendra Nath Soren, CHAIBASA, West Singhbhum Date: 25th October 2026 Mansi Mchta
375 2015 JHS/2015/1513 Dr. Md. Raihan, PHC, Horanpur, Pakur 541 2009 JHS/2009/0776 Dr. Chandan Kumar, KHATMATI,CHAIBASA, West Singhbhum . .
376 2009 JH5/2009/0439 Br. Rakesh Kumar Nirala, MAHESHPUR, PAKUR 542 2009 JH5/2009/0732 Dr. Durga Murmu, APHC Hatghmarh iya, West Singhbhum Advocate for Mrs. Vaishali Mehta and Mr. Kalpesh Mehta
377 2012 JHS/2012/1049 Dr. Sanjay Kumar, AMRAPARA , PAKUR 543 2009 JHS/2009/1012 Dr. Gangaram Bankira, CHC Chakradharpur, West Singhbhum Address: 1903, 19th floor, Gundecha Gardens, Lalbaug,
378 2000 JHS/2000/0331 Dr. Singrai Soren, Sadar Hospital, Pakur 544 2009 JHS/2009/0607 Dr. Jay Kumar, DTO Office, Chaibasa, West Singhbhum Gas compound lane, Mumbai: 400012 Contact: 9820768029
379 2009 JHS/2009/0404 Dr. Abhishek, APHC Konwai, Palamu 545 2012 JHS/2012/1126 Dr. Joy Peter Barla, JAMSHEDPUR, West Singhbhum
380 2020 JHS/2020/1813 Dr. Ajay Kumar, PHC Manjuraha, Palamu 546 2009 JHS5/2009/1022 Dr. Kanhaiya Lal, PHC Jaraikela, West Singhbhum
381 2009 JHS/2009/0649 Dr. Alakrita Mandal, PHC Patan, Palamu 547 2009 JHS/2009/0730 Dr. Kapra Mardi, JATAYA, West Singhbhum CORRIGENDUM
382 2009 JHS§2009§0410 Dr. Allokk Anand, AP#C Nawadirr: Bazaar, Pal?mu 548 2020 JHS%202051878 Dr. Kashi Nath Pandit, CHAIBASA, West Singhbhum T0
383 2009 JHS/2009/0645 Dr. Alok Kumar Mishra, PH C Chattarpur, Palamu 549 2009 JHS/2009/0882 Dr. Lal Chand Tudu, CHAIBASA, We st Singhbhum
384 2009 JHS/2009/0476 Dr. Alok Kumar Sinha, APHC Saridih, Palamu 550 2009 JHS/2009/0840 Dr. Mahesh Hembram, KARAIKELA, West Si%\ghbhum FORM G (REISSUE) DATED 18TH SEPTEMBER, 2026
385 2009 JH5/2009/0523 Dr. Amber Prasad, PHC Lesliganj, Palamu 551 1990 JH5/1990/0227 Dr. Md Saleem, TANTNAGAR, West Singhbhum INVITATION FOR EXPRESSION OF INTEREST FOR
386 2009 JHS/2009/0513 Dr. Amit Varma, APHC Manjuraha, Palamu 552 2020 JHS/2020/1734 Dr. Neethi Sukumaran, CHC Jaganathpur, West Singhbhum DEEPAK EDUCATION LIMITED
387 2009 JHS/2009/0648 Dr. Amit Vikram P rasad, PHC Hariharganj, Palamu 553 2012 JHS/2012/1135 Dr. Ne etu Kumari, JETYA, West Singhbhum Operating In Education Sector, At 316-320, 1st Fir, Sunbeam Apt, Raja Ram
3501090 JHS/1990/0134 b Artn K Sineh, HARIHARGAN)- Pafamy 2351 5015 | 1HS/201/167 | Dr PashupstNath Priyacadshs PHC, Nichanptr, Wi West SinghBhum nder e R O g Lo R Ea] v
390 1990 JHS/1990/0092 Dr. Awadhesh Singh, SADAR HOSPITAL, Palamu 556 2009 JHS5/2009/0771 Dr. Praveen Minj, GAMHARIYA, West Sin ghbhum reg ¥ ankrupicy ¥
391 2009 JHS/2009/0408 Dr. Awa nindra Kumar, APHC Ramgarh, Palamu 557 2009 JHS/2009/0685 Dr. Priya Kumari Keshri, CHAKRADHARPUR, West Singhbhum Resolution Process for Corporate Persons) Regulations, 2016) )
392 2009 JHS/2009/0950 Dr. Bhishma Dayal Choudhary, PHC Hussainabad, Palamu 558 2009 JHS/2009/0642 Dr. Rajesh Kumar Prasad, RH Chaibasa, West Singhbhum Reference to the published Form G in this newspaper on 18-09-2026, in the matter of M/s
393 2009 JHS/2009/0854 Dr. Binesh Kumar, SDH HUSSAINABAD , Palamu 559 2012 JHS5/2012/1068 Dr. Rajni Kant, JAMSHEDPUR, West Singhbhum Deepak Education Limited, in CP(IB) No. 374/MB/2024 dated 17-06-2026 (Order
394 2009 JHS/2009/0539 Dr. Birendra Kumar, sadar Hospital, palamu, Palamu 560 2009 JHS/2009/0757 Dr. Ram Chandra Besra, BARAJAMDA, West Singhbhum received on 18-06-2026). Certain information is required to be read as per this
395 2021 JHS/2021/1973 Dr. Dhiraj Kumar, SIGSIGI, Palamu 561 2009 JHS5/2009/0770 Dr. Randhir Kumar, DUDHKUNDI, West Singhbhum Corrigendumin the Form G (Reissue) dated 18th September, 2026
396 2009 JHS/2009/0379 Dr. Digvijay Narayan, Babhandi, Palamu 562 2009 JHS/2009/0691 Dr. Ranjit Kumar Gupta, ANANDPUR, West Singhbhum 9 p i
397 2009 JHS§200950949 Dr. Fuzail Sarwer, CHATTARPUR, Palamu 563 2009 JHS§2009§0724 Dr. Ranju Shree, SADAR HOSPITAL Wesr:bsring hbhum Sr.No.| RELEVANT PARTICULARS PRINTED AS TOBEREADAS
398 2015 JHS/2015/1634 Dr. Hemanat Chandra, PHC, Lesliganj, palamu 564 2009 JHS/2009/0712 Dr. Ratan Soren, TOYO, West Singhbhum i ] i
399 2009 JHS/2009/0536 Dr. Himanshu Shekhar, APHC Aghura, Palamu 565 2009 JHS/2009/0416 Dr. Ritesh Kumar, PHC Tonto, W.singhbhum, West Singhbhum A Dri;ee((:)tifvelsr:su;uti?)g ;Inélli::alr:tsst of | coper23,2026 | October26,2026
400 2015 JHS/2015/1594 Dr. Jagat Nandan Prasad Singh, SDH, Chattarpur, Palamu 566 2009 JHS/2009/0829 Dr. Sanjay Murmu, MANJHRI, West Singhbhum prosp - pp -
401 2015 JHS/2015/1656 Dr. Janmanjay Kumar Modi, PHC, Bishrampur, Palamu 567 2009 JHS/2009/0886 Dr. Shalini Ekka, KHUTPANT, West Singhbhum 14 |Date of issue of information | October28,2026 | November2, 2026
402 2009 JHS/2009/0461 Dr. Jayanta Kumar G hosh, SADAR HOSPITAL, Palamu 568 2009 JHS/2009/0807 Dr. Sumit Kumar, PHC Anandpur, West Singhbhum memorandum, evaluation matrix and
403 2000 JHS/2000/0341 Dr. Jayanta Lakra, SADAR HOSPITAL, Palamu 569 2020 JHS/2020/1743 Dr. Supriya Singh, CHC Jaganathpur, West Singhbhum request for resolution plans to
404 2009 JHS/2009/0472 Dr. Kaushlendra Kumar, PHC Patan, Palamu 570 2020 JHS/2020/1843 Dr. Sweta Sinku, CHC Nawamundi, West Singhbhum prospective resolution applicants
405 2009 JHS/2009/0984 Dr. Kumar Rajnish, SADAR HOSPITAL , Palamu 571 2009 JHS/2009/0893 Dr. Vijay John Topno, Sadar Hospital, Chaibasa, West Singhbhum 15 Last date for submission of resolution | November27. 2026 | December 2. 2026
406 2015 JHS/2015/1486 Dr. Kumar Varunanidhi, PHC, Chhattarpur, palamu 572 2009 JHS/2009/0643 Dr. Vijaya Gupta, RH Chaibasa, West Singhbhum ' ’
407 2012 JHS/2012/1033 Dr. Kunal Priyadarshi, HUSSAINABAD, Palamu 573 2009 JHS§2009;0970 Dr. Vikash Majhee, CHC Jagarnathpur, West Singhbhum plans
408 2009 JHS/2009/0534 Dr. Laxman Kumar, Begumpura, Palamu 574 2009 JHS/2009/0693 Dr. Vivek Ku mar, KATHBARI, West Singhbhum i i i
109 5005 JHS/2009/0925 B Miano] Kumar Paswar. Chatargur. Palam =7E 5005 TH372005/083¢ it Hero All othercoztents;ﬂhe said Form G (Reissue) published on 18th September, 2026 shall
210 2012 JH5/2012/1129 Dr. Masha Lakra, MANATU, Palamu 576 2021 JHS/2021/1974 Dr. Akanksha remain unchanged. o
211 2009 JHS/2009/0514 Dr. Mid. Wakeel Ahmad, APHC Bulandbigha, Palamu 577 2009 JHS/2009/0768 Dr. Anil Kumar , ~ Anil Kashi Drolia
412 2009 JHS/2009/0460 Dr. Mithilesh Kumar Mukul, APHC Kishunpur, Palamu 578 2009 JHS/2009/0357 Dr. Md. Ashif Ajhar Resolution Professional in the matter of
413 2009 JHS/2009/0721 Dr. Mithilesh Prasad, Sadar Hospital, Palamu, Palam u 579 2009 JHS/2009/0710 Dr. Mohsin Ahmad Deepak Education Limited
414 2009 JHS5/2009/0459 Dr. Neeraj Kumar, APHC Nawadih, Palamu 580 2009 JHS/2009/0399 Dr. Santosh Kumar IBBI/IPA-001/IP/P-02327/2020-2021/13482
415 2023 JHS/2023/2143 Dr. Nitesh Kumar, ADHAURA, Palamu 581 2009 JHS/2009/0355 Dr. Tripti Sinha Registered Address:
416 2009 JHS/2009/0855 Dr. Pawan Kumar, PANDU, Palamu 582 2013 JHS/2013/1396 Dr. Abinash Kumar . X \egistere! ress:
417 2009 JHS/2009/0537 Dr. Praful Kumar Singh, Sadar Hospital Palamu, Palamu 583 2013 JHS/2013/1388 Dr. Ajay Kumar Chabra Place: Mumbai 508, Ekta Woods, Raheja Estate, Kulupwadi,
2418 2015 JHS/2015/1510 Dr. Rajeev Bhardwaj, CHC, Satbarwa, Palamu 584 2013 JHS/2013/1229 Dr. Anil Kumar Mishra Date: October 25, 2026 Borivali-East, Near National Park, Mumbai-400066
419 2009 JHS/2009/0705 Dr. Rakesh Kumar Vidrohi, Sadar Hospital, Palamu 585 2015 JHS/2015/1555 Dr. Anup Kumar Gupta
420 2009 JHS?ZOOS?OS]Z Dr. Raman Kumar, PHC Manatu, Palamu ggg gg%g j:gggigﬁizg Dr'DAtlj-\l St\g:\m Sundar
421 2009 JHS/2009/0610 Dr. Ritesh Kumar, PHC Bishrampur , Palamu r. Avik Banarjee
422 2009 JHS/2009/0519 Dr. Sachida Nand Roy, APHC Gaitha, Palamu 588 2015 JHS/2015/1470 Dr. Baidya Nath Sadhu {/}Chola CHOLAMANDALAM INVESTMENT AND
423 2015 JHS/2015/1618 Dr. Sandeep Kumar Sinha, PHC, Panki, Palamu 589 2023 JHS/2023/2164 Dr. Bandana Kumari_ 7 Enter a better lfe FINANCE COMPANY LIMITED
424 2015 JHS/2015/1608 Dr. Santosh Kumar, PHC, Manatu, Palamu 590 2023 JHS/2023/2193 Dr. Chanchala Kumari — m
425 2023 JHS/2023/2200 Dr. Santosh Kumar Singh, P ATAN, PALAMU , Palamu 591 2015 JHS/2015/1574 Dr. Chandan Kumar Corporate Office: “CHOLA CREST"”, C54 & 55, Super B-4,
426 2013 JHS/2013/1384 Dr. Santosh Prasad, SDH CHHATARPUR , Palamu ggg ggig j:gggﬁﬁggi Dr. ghaa?ra Sr%ekhasr Mahto Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600 032.
427 2015 JHS/2015/1426 Dr. Shaoor Nazish, SDH, Hussainabad, palamu r. Chano Ram Soren
4282000 | JHS/2009/0479 Dr. Smita Mehta, PHC Hussainabad, Palamu 594] 2015 [ JH5/2015/1450 Dr. Ganesh Kumar [ POSSESSION NOTICE (Rule 8 (1) (For Immovabie Property) |
429 2009 JHS/2009/0376 Dr. Sudipta Kumar Singh, APHC Tarhasi, Palamu 595 2015 JHS/2015/1645 Dr. Geeta Rani Tudu Whereas the undersigned being the Authorised Officer of M/s Cholamandalam
430 2015 JHS/2015/1612 Dr. Sukriti Kumari, PHC, Manatu, Palamu, Palamu 596 2013 JHS/2013/1362 Dr. Jetendra Kumar Investment And Finance Company Limited, under the Securitisation and
431 1990 JHS/1990/0144 Dr. Sunil Kumar Pathak, SADAR HOSPITAL, Palamu 597 2015 JHS/2015/1607 Dr. Kadambini Reconstruction of Financial Assets and Enforcement of Security Interest Act,
432 2021 JHS/2021/2020 Dr. Sunny Soren, PHC, KONWAI, Palamu 598 2015 JHS/2015/1602 Dr. Kaveri Sinha 2002 and in exercise of powers conferred under Section 13[2] read with Rule 3
433 2009 JHS/2009/0652 Dr. Sushil Kumar Panday, Sadar Hospital Palamu 599 2015 JHS/2015/1417 Dr. Ketan Priyadarshi of the Security Interest Enforcement Rules, 2002 issued a demand notice dated
434 2015 JHS/2015/1428 Dr. Swati Sinha, PHC, Patan, palamu 600 2013 JHS/2013/1312 Dr. Krishna Kumar 12/08/2026 yL A t No.TLO1BVI0000064218) calli th
435 2021 JHS/2021/2040 Dr. Umesh Kumar Singh, PANDWA, Palamu 601 2015 JHS/2015/1474 Dr. Kumar S Abhishek (Loan Account No.TLO ) calling upon the
236 5012 THS/2012/1117 Dr. Vincent Murmu, HARIHARGANY, Palamu 602 2013 JHS/2013/1371 Dr. Kumari Archana Sharma Borrower / Co Borrowers 1. Mis. Shrlkrush_na Bahl{uddeshlya Shllfshan
437 2015 JHS/2015/1423 Dr. Vishwanath Brahmachari, CHATARPUR, Palamu 603 2013 JHS/2013/1227 Dr. Leela Kumari Sanstha Yavatmal (Borrower) through its Chalrm.an,_z. Mr.Dinesh
138 2023 JHS/2023/2157 Dr. Aastha Rani, PATRATU, Ramgarh 604 2015 JHS/2015/1557 Dr. Madhur Sahay Rambhau Pawar (Co-Borrower), 3. Ms. Swati Dinesh Pawar
239 2009 JHS/2009/0956 Dr. Anil Kumar Anshu, PHC Mandu, Ramgarh 605 2020 JHS/2020/1823 Dr. Melisha Shilpy Lakra (Co- Borrower), 4. Mr. Shreeyog Dinesh Pawar (Co-Borrower),
440 2012 JHS/2012/1161 Dr. Bikram, MANDU, RAMGARH 606 2021 JHS/2021/1918 Dr. Nusrat Noor 5. Mr. Shwet Dinesh Pawar (Co- Borrower) to repay the amount mentioned
441 2009 JHS/2009/0736 Dr. Naveen Kumar, PHC Patratu, Ramgarh 607 2015 JHS/2015/1465 Dr. Pawan Kumar Sharma in the notice being Rs. 1,83,15,985/- (Rupees One Crore Eighty Three Lakhs
4421 2009  [JHS/2009/0733 Dr. Nishat Ahmad, Sadar Hospital, Ramgarh 608 2023  [IHS/2023/2191 Dr. Piyush Anand Fifteen Thousand Nine Hundred & Eighty Five Only) as on 12/08/2026
443 2020 JHS/2020/1699 Dr. Nupoor, PHC Baryatu, Ramgarh 609 2015 JHS/2015/1654 Dr. Prity Priya together with further interest and charges thereafter within 60 days from the
444 2020 JHS/2020/1766 Dr. Preeti, PHC Rajrappa, Ramgarh 610 2021 JHS/2021/2058 Dr. Priyanka Kandulna date of receint of the said notice
445 2009 JH5/2009/0603 Dr. Rita Kumari, GOLA, RAMGARH 611 2013 JHS/2013/1342 Dr. Purna Chandra Soren P o ) o
446 2009 JHS/2009/0821 Dr. Abhilasha Kumari, MCH, Doranda, Ranchi 612 2013 JHS/2013/1399 Dr. Rahat labin The borrower / Co Borrowers having failed to repay the amount, notice is
447 2012 JHS/2012/1076 Dr. Akash Anand, PANDADIH, RANCHI 613 2015 JHS/2015/1504 Dr. Rajesh Kumar Singh hereby given to the borrower / Co Borrowers and the Public in general that the
448 2013 JHS/2013/1382 Dr. Alakhniranjan Mishra, PHC Narkopi, RANCHI 614 2015 JHS/2015/1660 Dr. Rakesh Kumar Tarun undersigned has taken possession of the property described herein below in
449 2015 JHS/2015/1585 Dr. Amrita, CHC, BURH MU, RANCHI 615 2015 JHS/2015/1468 Dr. Ranjeet Kumar exercise of the powers conferred on him under Sub-Section (4) of Section 13 of
450 2012 JHS/2012/1086 Dr. Anita Kumari, CHC Karra, RANCHI 616 2023 JHS/2023/2206 Dr. Ravi Ranjan Act read with Rule 8 of the Security Interest Enforcement) Rules, 2002 on this
451 2013 JHS/2013/1235 Dr. Anu Priya, Rajbhawan, Ranchi, Ranchi gg ggﬁ j:gggﬁﬁigg 5 DRr¢ F:\a\kfueﬁ Prakgssh 23" Day of October, 2026.
452 2 HS/2 72 Dr. Arvind Kumar Jaiswal, PANKATTI, RANCHI r. Rishikesh Prasad Saw ) \ o . )
423 Zggg ngfzgggﬁmg Br Deepshciikhl;, l\allLJCaU? Nkaum, Rarchi, Rcanchi 619 5015 JHS/2015/1503 Dr. Ritika Singh The borrower's / Co Borrowers' attention is invited to provisions of sub-section (8)
254 2009 JHS/2009/0752 Dr. Farhana Hashim, BUNDU, RANCHI 620 2015 JHS/2015/1496 Dr. Rohit Kumar Jha of section 13 of the Act, in respect of time available, to redeem the secured assets.
755 2009 JHS/2009/0795 Dr. Kumari Malti, RAMGANTI, SILLI, RANCHI 621 2015 JHS/2015/1649 Dr. Rohit Mohan Berula The borrower / Co Borrowers in particular and the public in general are hereby
456 2013 JHS/2013/1234 Dr. Manoj Kumar, CHC, Ormanjhi, Ranchi 622 2015 JHS/2015/1638 Dr. Rohit Topno cautioned not to deal with the property and any dealings with the property will be
457 2013 JHS/2013/1255 Dr. Monika Bajray, PHC, Slidi ri, Ormanjhi, Ranchi 623 2015 JHS/2015/1454 Dr. Sandeep Kumar Rahul subject to the charge of M/s Cholamandalam Investment And Finance
458 2009 [ JHS/2009/0741 Dr. Mosharraf Jamal, MANDAR, RANCHI 624 2013 [JHS/2013/1233 Dr. Sashi Kumari Company Limited, for an amount Rs. 1,83,15,985/- (Rupees One Crore
459 2015 JHS/2015/1455 Dr. Mudita Sharma, PHC, Chanho, Ranchi _ 625 2013 JHS/2013/1372 Dr. Seema Dipika Khalkho Eighty Three Lakhs Fifteen Thousand Nine Hundred & Eighty Five Only)
460 2015 JHS/2015/1416 Dr. Pallavi Preetinanda, Labour Dept., Ranchi 626 2023 JHS/2023/2158 Dr. Sheereen Shaheen as on 12/08/2026
461 2012 JHS/2012/1193 Dr. Pushpa Hansda, PHC, Jagannathpur, ranchi 627 2015 JHS/2015/1490 Dr. Srawani Sarkar y
162 2020 JHS/2020/1680 Dr. Raj Kumar, BURHMU, RANCHI 628 2015 JHS/2015/1523 Dr. Srlnu_Arekantl DESCRIPTION OF THE IMMOVABLE PROPERTY
463 2009 JHS/2009/0475 Dr. Rajkumar, CHC, Burhmu, Ranchi ggg %gig j:gﬁgﬁ; %ig% DDr- Ssudhtlr lél_lmﬁr All that piece and parcels of property situated at Bunglow No.15/B, consisting of
Z A r. Sweta Sing| ilt + i
wi| aon | AOROEL 3t —sos—{ausoiajians it + lreo upper foors, tning 1150 s s each compact el rea
465 2009 JHS/2009/0484 Dr. Rekha Kumari, MCH, RANCHI araed feer faam i & fo5 Swied fafreae afe o<t # Jar=d & 1 1o 3TaT S T & THree 3 fafdy known as “Udayshree CHSL", constructed on the land bearing CTS No. 739,
466 2020 JHS/2020/1678 Dr. Ria Munish, PHC Nayabhusur, Ranchi 15 =T & 3rvax fAHTT & TR AN | 3 A B SURTRT S (AT Bl T & R S ) IaTS ) SR | situated at Bhandup - East, Tal. Kurla, Dist. Mumbai - 400042
467 2012 JHS/2012/1199 Dr. Santosh Kumar, CHC, Silli, Ranchi go/— T ’ : ; .
268 2015 JHS/2015/1482 Dr. Santosh Kumar, General Hospital ,Brambay, Ranchi Authorised Officer
469 2000 JHS/2000/0309 Dr. Shashi Bhushan Khalkho, Sadar Hospital, Ranchi . (aifera #ires1 gpeen) Date : 23.10.2026 M/s. Cholamandalam Investment and
470 2015 JHS/2015/1562 Dr. Shiromani Kumari, BERO, RANCHI PR 392424 Health Med Edu and Family Welfare(26-27)#D wygad wfaa Place: Mumbai Finance Company Limited




